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This the 28th day of Maw, 2004
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HONBLE SH. BULDIP SINGH, MEMBER (J)

Zmt. Manizha Mishira,

J L. (Indian Postal Servioce)
Ssst. Director General (MF & BS),
thm Mo, 321, Dalk Bhawan,

wept. of Posts,

MHew Delhi.
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Varaus

1o Union of India
through Secratary,
Dapartmznt »f Posts
Ministry of COWMUHLb&tiDﬁS & 17T,
‘ Cak Bhawarn, . ,
Mew Delhi. ' |

2. Mamber (Development),
Postal Zzrvices Board,
Departmaent of Post,
Dak Bhawan,

MNaw Delhi-~l.-

E. Principal lh;et Fost Master Genaral.,
Delhi Circle, tMeghdoot Bhawan,

Jhandawalan .,
Mew Dalhi-1.
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By Sh. Kuldip Singh, Member (1)

_ Applicant was allowsd vide an orcder dated 5.4.2004 o
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retain  the commodation upbo 30,46, 2604 LBut it Is  submitted

‘ that recently by Impugned order applicant has besn asked Lo

vacats the accommodation upto 3L.5.2004. Since this ordar has
been  passad in superssssion of the sarlier order without any

opportunity bsing given teo ths applicant, I dir“ct thiz order
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be not given af feot ho till 30.&.2004,
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Dasti ordatr.

KULDIP 3TNGH
Membar [J)
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